Title: Regarding Pope John Paul-ll visit to India.

11.59 hrs.

SHRIPRIYA RANJAN DAS MUNSI(RAIGANJ): Mr. Deputy Speaker, Sir, we have given notices for discussion under Rule 193 and
also Calling Attention on Pope John Paul™"s visit to India because his security is causing a lot of concern in the country. We want a full-
fledged discussion either under Rule 193 or under the Calling Attention. A notice has been served. It concemns not only the Christian
community but the entire image of the nation in the whole world. On the one hand the Minister of Home Affairs said in Gujarat that he
would be a State guest and he would be protected and on the other hand, right under the nose of the North Block, at Vijay Chowk, the
area which falls under Section 144, the VHP and the RSS elements burnt the effigy of Pope John Paul. This is a serious matter and
the country cannot afford to ignore this incident because the hon Prime Minister made a commitment and the Presidential Address
also had made a commitment for the total democratic polity and secularism. | feel and | demand that an important issue like this
cannot be ignored by this House. There should be a discussion and the Government should come forward because earlier
....(Interruptions)

SHRISOMNATH CHATTERJEE (BOLPUR): There should be an assurance from the Minister of Home Affairs. (Interruptions)
12.00 hrs.
MR. DEPUTY-SPEAKER: Please let him finish.

SHRIPRIYA RANJAN DASMUNSI : Mr. Deputy Speaker, Sir, earlier in 1992, when a similar question was raised whether Babri
Masjid will be protected or not, a Chief minister gave a commitment to the Supreme Court, with affidavit, that there shall be total
protection. Yet it was not done. We demand from the Government that their commitment must be total and the Christian community as
a whole in this country should feel protected. The Home Minister must react immediately...(Interruptions)

MR. DEPUTY-SPEAKER: Will you please resume your seat, Shri Acharia? | am on my legs. Shri Radhakrishnan, Please resume your
seat. lam on my legs. Shri Priya Ranjan Dasmunsi has mentioned a subject on which the Government wants to react. If all of you stand
up together, how can I call all of you at a time? Now | am calling Shri Suresh Kurup.

... (Interruptions)

MR. DEPUTY-SPEAKER: I am giving you the chance before the hon. Home Minister reacts. Do you want to say anything, Shri Suresh
Kurup?

SHRISURESH KURUP (KOTTAYAM): Sir, | have given a notice. Pope John Paul ll...(Interruptions)

SHRI K. YERRANNAIDU (SRIKAKULAM): Sir, either you should allow the Home Minister to react or...(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Yerrannaidu, | am calling those who have given notice.

SHRISURESH KURUP : Sir, Pope John Paul llis the head of a sovereign State and also the spiritual head of millions of Christians all
over the world. The Vishva Hindu Parishad has taken out a vicious campaign against this visit of the Holy Father. This is a logical
extension of their vicious campaign against the Christian minorities in this country. The Government is keeping mum on this. They
should come forward with a clear-cut statement as to what is their attitude regarding the visit. This is a great and historic occasion and
should be treated like that...(Interruptions)

MR. DEPUTY-SPEAKER: Mr. Suresh, the Government wants to react. Please be brief.

SHRISURESH KURUP : Let me complete my statement, Sir. Now they are taking out a yatra from Goa to Delhi and they are
threatening that they will take out protest rallies against the Papal visit. What is the attitude of the Government, we would like to know.

MR. DEPUTY-SPEAKER: He will tell. Now, Shri Basudeb Acharia.
... (Interruptions)
MR. DEPUTY-SPEAKER: Will you please take your seat, Mr. Ramdas? | have called Shri Basudeb Acharia.

SHRIBASUDEB ACHARIA (BANKURA): Sir, the campaign unleashed by Vishva Hindu Parishad and Rashtriya Swayamsevak
Sangh in regard to the visit of Pope John Paul Il...(Interruptions)

INaE HERY : W e, gt 9ig o

SHRIBASUDEB ACHARIA : Sir, the Vishva Hindu Parishad have already started a yatra from Goa to Delhi...(Interruptions). This has
created communal disharmony in the country and this will also create adverse relations with another country. The Government has not
yet reacted.

MR. DEPUTY-SPEAKER: Hon. Members, all mobile phones should be put off.



SHRISOMNATH CHATTERJEE : Not only put off, they should not be brought here.
MR. DEPUTY-SPEAKER: They are all bringing here.

SHRIBASUDEB ACHARIA: Sir, the Government has not yet reacted to the action which is being taken by Vishva Hindu Parishad and
Rashtriya Swayamsevak Sangh. The Government has not distanced itself from the action of these two mass organisations of the
Bharatiya Janata Party. | demand that this House should condemn and the Government should also come out with a statement
...(Interruptions)

SHRIPRIYA RANJAN DASMUNSI : These are not two mass organisations, these are two fascist organisations.
SHRIBASUDEB ACHARIA : Yes, fascist organisations. | stand corrected.

MR. DEPUTY-SPEAKER: Please, Shri Acharia.

... (Interruptions)

MR. DEPUTY-SPEAKER : Shri Acharia, please complete. You are taking too much time.
sit fora #fear (BTeR): IunaE Heled, 4 8 © GEHd ¢ 6 GIER G184 €, §H 39! a1d W A 1

IureaE HElRy: Adfe € ot S gt Al faem, a9 T

SHRIBASU DEB ACHARIA : Sir, the Government should make a statement in this House. ...(Interruptions) Pope John Paul Il is not
only a religious leader but he is also the Head of a State. What is the plan and programme of the Government maintaining communal
harmony in the country? _..(Interruptions) We have the experience. We have seen what happened at the time of demolition of the Babri
Masjid. In spite of the undertaking given by the State Government of Uttar Pradesh, the Babri Masjid was demolished on 6th of
December, 1992. ...(Interruptions)
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Please conclude. Shri K. Francis George to speak now.
... (Interruptions)

MR. DEPUTY-SPEAKER : Shri Acharia, this is not a full scale discussion. This is zero hour. You have to mention the subject. The
Government wants to react. This is not a full scale debate.

SHRIBASU DEB ACHARIA : Sir, that was organised by the Chief Minister in 1992. By that started the communal disharmony in our
country....(Interruptions)

MR. DEPUTY-SPEAKER : You are not helping me. | am trying to help you.
... (Interruptions)
SHRIBASU DEB ACHARIA : Sir, Idemand that the Government should make a statement in regard to this. ...(Interruptions)

SHRITARIT BARAN TOPDAR (BARRACKPORE): That case is still pending. The Minister of Home Affairs is an accused in that
case. Do not forget that the case is still pending. ...(Interruptions)

sit InTE AT (FORER): 39 Ae &1 TaH 98 W IR 2
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SHRIVARKALA RADHAKRISHNAN (CHIRAYINKIL) : Mr. Deputy-Speaker, Sir, ..
... (Interruptions)

MR. DEPUTY-SPEAKER : Shri Radhakrishnan, you are not Francis George. | called Shri George to speak. He is a new Member.
Please listen to him.

SHRIK. FRANCIS GEORGE (IDUKKI) : Sir, we are extremely pained and sorry to say that the visit of the Holy Father, Pope John Paul
Ilis being marred by this kind of vicious campaign by the Sangh Pariwar. We have now met the hon. Prime Minister regarding this.
The hon. Prime Minister has said that the Government respects all religions. The Pope is coming here as a Head of State on our own
invitation. Subsequently the hon. Minister of Home Affairs also made a statement to that effect. But what are we seeing now? The
Sangh Pariwar is going ahead with its campaign of hate and distrust. What has the Government done upto now? The Government has
not taken any decision or step so far. ...(Interruptions)

MR. DEPUTY-SPEAKER : The hon. Minister of Home Affairs wants to react.



SHRI K. FRANCIS GEORGE : Sir, please let me complete. We would like to know as to what the Government proposes to do
regarding the Yatra which is being taken out by the Sangh Pariwar from Goa to Delhi. ...(Interruptions) Sir, you are not allowing me.
...(Interruptions)

MR. DEPUTY-SPEAKER : He has given notice.

SHRIK. FRANCIS GEORGE : Sir, | have also given notice. All of us would like to know as to what the Government proposes to do.
Will the Government take action against the Sangh Pariwar elements? Is the Government ready to stop the Yatra which is being
proposed by the Sangh Pariwar? We want to have a clear answer from the Government. Thank you very much. ... (Interruptions)

MR. DEPUTY-SPEAKER : Shri P.C. Thomas, please resume your seat. | have called Shri V. M. Sudheeran.

SHRIV.M. SUDHEERAN (ALLEPPEY) : Mr. Deputy-Speaker, Sir, | have two points to make. One is that the visit of such a holy
personage, Pope John Paul Il, is a historic event and it is in the fitness of things that Parliament extend its welcome to the visiting
Pope. I request the hon. Speaker to take appropriate steps and to see that the whole House welcomes the Holy Father.

The second point is that some communal elements are trying to create some undesirable situation in this country. That has to be

condemned. Sir, through you | request the hon. Prime Minister and the hon. Minister of Home Affairs to take appropriate steps to stop
the attempt of the V.H.P., the R.S.S. and others to spoil the atmosphere. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Rawat, you are a senior Member. You should know the procedure.
... (Interruptions)

PROF. RASA SINGH RAWAT (AJMER): Sir, kindly allow me. ... (Interruptions)

MR. DEPUTY-SPEAKER: This is not the way to attract the attention of the Presiding Officer.

... (Interruptions)

PROF. RASA SINGH RAWAT : Only one side is coming before you.

... (Interruptions)
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MR. DEPUTY-SPEAKER: Please resume your seat.
... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Paranjpe, you are not to stand up and say anything and everything. If there is anything unparliamentary,
I will ask him to withdraw. Do not do like this.



... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Katiyar, please resume your seat.
... (Interruptions)
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MR. DEPUTY-SPEAKER: Shri Katiyar, this is too much. Please resume your seat. | want your Whip to prevail on you. What is this?
How to conduct this House?
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SHRIVUAY KUMAR MALHOTRA : How can he talk about this?
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MR. DEPUTY-SPEAKER: ltis a sensitive issue. | request the hon. Members that they should be very careful in choosing their words.
These are emotional matters. Therefore, kindly see that you confine yourself to the subject without bringing any extraneous matters into
it.

SHRIBENIPRASAD VERMA : | am very alert.

star 43 e weT o1 5 T o e et 8 5 1@ € AR e uy-Prdeer ear dfema § f9e v 8 T 1 9 9fes 39 9 Ame ot



T 39 W @ vE AR faus wast IS @ AiET) IR $F AT 9% TEEd ¢ 6 Ieaners fegat | 39 ¢, suiee svuvens
Feard € at  Fen awar € R g J gaemEl 1 et g SR gra | g s @l ) e 9t o e sem seasers
T =it @t g7, grEl g, gEemE 8, e w1t Ak 9f gt = T 8, 3 waw fav e e ifean st |8 vaw T @ T swi Rgww d
AR EEEH ORI € 9§ TEAHFT S1 A9 ST 36T | JAST TAT ST e | g6 X | wiwl querH $9 € Ak fig sawer € 9w fegat
FHt AT ST BT ST THAHFET B TEAT FIAT RN ... (FHUE)

MR. DEPUTY-SPEAKER: Shri Verma, please conclude.

st 3ty aml : R AR AWM A A FA T M I A RI N WIFAw e @E 1 aig AF-ae v d @ € ak @@ 3@
#1 o € fF Ao ud | 52 W 9 e AR.wA.wH. AR fave g uftsg 37 faere a1 A amameror a1 @ €

TH TH 99 ST A9 g1 %7 € 15 fa avw &1 oarerer 33 3w | 1R¢8 | ]38R 9% S0 4T o1, AT I O HT AR S4BT
Fiferer Ft o1 121 21 T T9ed € 5 T F 3eTera T @ St arfed afs T3 1 # oo @ i at v 39 | /A € St 9 o At
I aenal &1 farty 301 79 3w | ¥0 gar 1ol 9e 3 S 9y FRdy g weaE ) avafase o wafed s seria 2 s oama
AT dis @ WFHR #i R 2 5 =it T SR #1 SaER T s=mE S0 T €, 99 faens it amd et s et €, ok 39 o afasy
wTE 1 T 9Ed € % TSR $31 SHaRT 3 AR 3H 951 S Ao 31

sit fom wfear : AR Surerm S, St dead 39w | 2T €, 3T ot anT |de gHiET S e 21 Fei %R # ==l $1 nE) o apmien
o &1 M "l dfea A a3 St 9wE gei i sl € o aeet A |len, J 3o SaEn 9 € 6 59 a9 I R |
WHR U9 & a7 @ 9« 1w o sk s19 e 9@ 39 s qers e qeEt 9 5 sita &1 aada v an s g e e,
I wHE gEi W it fde ve 428 @ o = i ol Feikrt @ 9@t awdt € 2 aE et sit 3 g 2 fan dfes sae s
e =g it giar fiRan en1 == sy s iRt @ g wedt 2., (SewF)

.. B A9t fekRT | =T qET gwdl  aEEE SarEE i, 99 T 98 A1 € € 1§ ST oy 8T %Y 1@ €1 9 IRgnad @ A1
TR AW, TTHT WM € | I8 o0 B 9011 w1 € Fn foreit afafer =1 wrma fean sar 21 w5t @ sitoadl. @n o waem. = fardy =6t
a1 TRT FEl 7 T 1 @fFT 19 9 ¢ et 3% awi At aifed ) faew feAt...

IUTE HEled : 9Rd TSR | & 9Ed @ 2

sit forar wfear : 7 sl T FT T E, TRT WEHER &I 99 Tl 5 WL F & wadl. g3 3 T 9 a9 &% WL

IUTAY FEiRd : TE WA §H 9 AT SqOdT F, I¢ Fied |

it fora wfear : A s ST 9w € % dia aew #t 59 7 79 aer H aifed) faew KAl 1w giq arw 9ra aE 4, 39 g it

Tt it A 9 39 e W frEn-sten +1 s fear T an e 9o qeitae | ) Al ® R R |9 S 6la $ 9 3ar
e ram wEER SuraE ARk, A9 TR (A HS 3@ €)1 T e | 39 39 @ @ 99 Oed | 9% 9wd 21

SHRIVAIKO (SWAKASI): Sir, we are totally opposed to the view that the Pope should clarify this.
SHRIMANISHANKAR AIYAR : We congratulate Shri Vaiko. ...(Interruptions) It is shocking ...(Interruptions)
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SHRIVAIKO : Sir, Iwould like to place on record my point of view on this issue.
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MR. DEPUTY-SPEAKER: Shri Yerrannaidu.

.. (Interruptions)
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MR. DEPUTY-SPEAKER: Nothing will go on record except Shri Yerrannaidu.
(Interruptions)*
SHRI K. YERRANNAIDU (SRIKAKULAM): Mr. Deputy-Speaker, Sir, itis a sensitive and emotional issue. Hon. Chief Minister of

Andhra Pradesh Shri Chandrababu Naidu wrote a letter to Shri Vajpayee to maintain communal harmony in this country. Itis the duty
of the House to maintain communal harmony. We are entering into a new millennium.

* Not Recorded.



So, the Government should take all precautionary steps not to disturb the communal harmony in this country. Our Constitution respects
and loves all the religions in this country.

| once again request that the Government should tell us as to what steps it is taking for the peaceful visit of John Pope Paul in this
country and for maintaining communal harmony in the country.

SHRIMANISHANKAR AIYAR : Should the Government repudiate what has been said by Shri Vinay Katiyar from the back benches?
Can Shri Advani set aside the fact of having a man like Katiyar? ... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Ramesh Chennithala, please take your seat. We have to hear the hon. Home Minister now.
... (Interruptions)

SHRIRAMESH CHENNITHALA (MAVELIKARA): Sir, | will take only one minute... (Interruptions)

MR. DEPUTY-SPEAKER: Now, let us hear the hon. Minister.

... (Interruptions)

SHRIRAMESH CHENNITHALA : Sir, | will take only one minute. | have also given a notice under Rule 193... (Interruptions)... Mr.
Deputy-Speaker, Sir, this is a historic occasion, and itis very unfortunate to note... (Interruptions)

SHRIVAIKO : Sir, they have made their points. We want to hear the hon. Home Minister now... (Interruptions)
MR. DEPUTY-SPEAKER: | have already called the hon. Home Minister.

... (Interruptions)

SHRIRAMESH CHENNITHALA : Sir, | will take only one minute. Please allow me to make my point.

MR. DEPUTY-SPEAKER: All right. But within one minute you have to conclude.

SHRIRAMESH CHENNITHALA : Yes, Sir.

Sir, the visit of Pope John Paul-llis a historic occasion. But it is very unfortunate to note what the hon. Member Shri Vinay Katiyar has
stated. | think, if this is the attitude of the BJP and the Government, it is very unfortunate... (Interruptions)

MR. DEPUTY-SPEAKER: What do you want from the Government?

SHRIRAMESH CHENNITHALA : Sir, the Government should come forward with a statement. Earlier also, John Paul-ll had visited this
country. He is the religious leader of the Christian community of the world. He is a saint head of a State. India had given a warm
welcome to John Paul-ll. But it is unfortunate to note that the BJP and the Sangh Parivar have created a vicious atmosphere in the
country.

MR. DEPUTY-SPEAKER: Shri Chennithala, what do you want the Government to do?

SHRIRAMESH CHENNITHALA : Sir, | request the hon. Minister to give a statement so that we have a peaceful visit of John Paulin
this country... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, please take your seat. Now, let the hon. Home Minister reply. Please understand,
we have a number of items to go through. So many Bills are to be taken up. Kindly cooperate. Tomorrow also, you will get the
opportunity

THE MINISTER OF HOME AFFAIRS (SHRIL.K. ADVANI) : Sir, it has been very rightly pointed out by several Members of the House
that His Holiness Paul John is not only the revered Head... (Interruptions)

SHRIMANISHANKAR AIYAR : If the Home Minister cannot take his name properly... (Interruptions)

SHRIL.K. ADVANI: | stand corrected, Shri Manishankar Aiyar -- His Holiness John Paul-Il. He is not only the revered head of a great
religious community but he is also Head of the State, Vatican which is duly recognised by the Government of India. And, itis on the
invitation of the Government that he is coming to India next month. Therefore, any references particularly in the House that are not
respectful, | will plead with you, those should be removed from the proceedings... (Interruptions)

SHRIPRIYA RANJAN DASMUNSHI: No... (Interruptions)...

SHRIL.K. ADVANIPlease let me complete... (Interruptions)

SHRIPRIYA RANJAN DASMUNSHI : They have burnt the effigy of Pope John Paul-ll... (Interruptions)
MR. DEPUTY-SPEAKER: Please hear him.

SHRIMANISHANKAR AIYAR : They have burnt the effigy of Pope John Paul... (Interruptions)

MR. DEPUTY-SPEAKER: He is on his legs. Let him finish first.



... (Interruptions)

SHRIL.K. ADVANI Sir, Ido not propose... (Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, please resume your seats.

SHRIN.N. KRISHNADAS (PALGHAT): The Home Minister should condemn the burning of his effigy.
MR. DEPUTY-SPEAKER: Shri Krishnadas, do not interrupt now. Let him complete.

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record.

(Interruptions) *

SHRIL. K. ADVANI: In the course of today"'s discussion, several observations were made this side and that side which had nothing
to do with the issue we are discussing and, therefore, | do not propose to comment on them at all. ... (Interruptions)

SHRIPRIYARANJAN DASMUNSHI : | seek your protection. In front of the Home Minister™'s Office, the effigy of Pope Paul was burnt
by the VHP activists. t came in The Hindustan Times. Will the Home Minister take congnizance of it, condemn it and arrest them? You
say "l am not going to comment on that". You say you do not take cognizance of the observation.

SHRIL. K. ADVANI: | have not yet completed.
... (Interruptions)

MR. DEPUTY-SPEAKER: Shri Basu Deb Acharia, during the "Zero Hour", when a matter is referred, the Government reacts after
discussion.

... (Interruptions)

SHRIMANISHANKAR AIYAR : If it is a comment on the observations made by Shri Vinay Katiyar, does he or does he not repudiate?
If he does repudiate, why

* Not Recorded.

(Interruptions)
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SHRIMANISHANKAR AIYAR : We cannot forget that Shri L. K. Advani and Shri Vinay Katiyar conspired to destroy Babri Masjid. I do
not know if there is a link between Shri L. K. Advani and Shri Vinay Katiyar. That is why, | want the Home Minister to repudiate what
Shri Vinay Katiyar has said. | seek the expulsion of Shri Vinay Katiyar from this House if he has expressed the kind of sentiments.

... (Interruptions)

MR. DEPUTY-SPEAKER: Nothing will go on record except the Home Minister"'s statement.
(Interruptions) *

MR. DEPUTY-SPEAKER: Shri Mahameghabhan Aira Kharabela Swain, | am on my legs. ... (Interruptions)
MR. DEPUTY-SPEAKER: Hon. Members, |am on my legs.

... (Interruptions)

MR. DEPUTY-SPEAKER: You are a senior Member. You should at least know that during the *Zero Hour™" when there is any matter
referred here, the Government reacts. Itis not a detailed discussion or reply. Hon. Members should not get up every now and then and
ask for detailed explanation on the reply.

... (Interruptions)
MR. DEPUTY-SPEAKER: Please hear me first and then if you have any clarification, you can ask.

SHRIL. K. ADVANI: Pope John Paul llis the revered guest of this country and the Government of India condemns any burning of the
effigy. It disapproves of any protest action against the arrival of Pope John Paul. ...(Interruptions)

* Not Recorded.

Sir, lam very categorical. | have stated it earlier also. ... SHRIPRIYA RANJAN DASMUNSHI : The effigy was burnt in front of the Office



of the Home Minister. Why did you not take cognizance of it? Why did you fail to arrest them? ... (Interruptions)
SHRIL.K. ADVANIL If there is any burning of any effigy, | do not know about it. ... (Interruptions)

SHRIPRIYA RANJAN DASMUNSHI : Mr. Deputy-Speaker, Sir, the Home Minister says that he does not know about it. He says, he
does not know that effigies have been burnt. lwonder how he does not know it! ... (Interruptions)

SHRIMANISHANKAR AIYAR : They did not know that the Pakistanis were in Kargil and that the VHP was in his Office. What a
completely incompetent Government! ... (Interruptions)

SHRIL.K. ADVANI: | am very categorical. ... (Interruptions) The Government™'s stand is categorical. ... (Interruptions)
MR. DEPUTY-SPEAKER: Did you hear him? He has very categorically stated the Government™'s stand.

... (Interruptions)

MR. DEPUTY-SPEAKER: He has made a categorical statement. Why are you interrupting?

... (Interruptions)

SHRIPRIYA RANJAN DASMUNSHI : We are not interrupting. | am only making a submission.

MR. DEPUTY-SPEAKER: Why are you interrupting? You are not in a position to listen to what the hon. Minister of Home Affairs has
said.

... (Interruptions)

SHRIPRIYA RANJAN DASMUNSHI : He does not know that it has happened. If that is the position of the Home Minister, we are
helpless. The effigy was burnt in the lawns of his Office. It has appeared in the Hindustan Times. He does not take cognizance of it.
This is the Home Minister""s reply. ... (Interruptions)

it e fde aRe (F9e) - uTeEE HE iR, T Saeet &1 A €1 ... (SaeyH)

MR. DEPUTY-SPEAKER: Now, there is a point of order from Shri Mulayam Singh Yadav.

it i TR i (Tenfii): dkt aeR | wiEe Aie et ¥/ AenS Y IE T ... (s=meEuE)

MR. DEPUTY-SPEAKER: Shri Mulayam Singh Yadav, you are on a point of order under what rule?

... (Interruptions)

MR. DEPUTY-SPEAKER: You have to quote the rule.

During Zero Hour, there is no point of order.

... (Interruptions)

MR. DEPUTY-SPEAKER: There is no point of order in Zero Hour.

... (Interruptions)

SHRIMANISHANKAR AIYAR : Mr. Deputy-Speaker, Sir, | want to make only two points. First, | want the Home Minister to repudiate
what has been said by Shri Vinay Katiyar. ... (Interruptions) The second point that | want to make is, is it not true that Shri Advani and
Shri Katiyar had conspired to destroy the Babri Masjid? .. (Interruptions)

SHRIPRAKASH VISHWANATH PARANJPE (THANE): Is he Manishankar Aiyar or Manishankar Augustine? ... (Interruptions)

MR. DEPUTY-SPEAKER: Now, let us take up matters under rule 377.



